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O R D E R 

 
Since the Judicial Member of this Bench is demitting office very shortly, it is 

not possible to hear and conclude this matter. Even the Hon’ble Chairperson of this 

Appellate Tribunal has ordered that this appeal be retained before Court-II.  Hence, 

there is no question of making further correspondence regarding transfer of this 

matter from Court-II to Court-I. 

 
 Post this appeal for hearing on 

 
23rd August, 2016. 

 
 
 

( T. Munikrishnaiah )      ( Justice Surendra Kumar ) 
  Technical Member               Judicial Member 
 
sh/kt 
 

 

 

 


